FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHREE SANT KRIPA
APPLIANCES PRIVATE LIMITED

SL. No. | PARTICULARS DETAILS
(1) (2) (3)
1. Name of the corporate debtor Shree Sant Kripa Appliances Private
Limited
2. Date of incorporation of corporate debtor 12/05/2006
3. Authority under which corporate debtor is ROC Pune
incorporated / registered
4. Corporate Identity No. / Limited Liability| U32109PN2006PTC128465
Identification No. of corporate debtor
5. Address of the registered office and principal| SYSKA House, office No. S-5, 5th
office (if any) of corporate debtor Floor, S. No.2 Sakorenagar, New
Airport Road,Near Anand,
Residency, Pune, Pune,
Maharashtra, India, 411014
6. Date of closure of Insolvency Resolution 03.06.2026
Process
7. Liquidation commencement date of corporate | 03.06.2026 (The Order Copy
debtor received on 16.06.2026)
8. Name and registration number of the| Ms. Dipti Narayan Mundra,
insolvency professional acting as liquidator IP Registration No - IBBI/IPA-
001/1P-P-02845/2023-2024/14366
9. Address and e-mail of the liquidator, as DBS House, 31, Floor-G-2, Plot-
registered with the 31Marzban Road, Bombay
Board Gymkhana, Fort, Mumbai City,
Maharashtra, 400001
Email Id: ip.dipti@gmail.com
10. Address and e-mail to be used for DBS House, 31, Floor-G-2, Plot-

correspondence with the liquidator

31Marzban Road, Bombay
Gymkhana, Fort, Mumbai City,
Mabharashtra, 400001

Email Id: sskapl.cirp@gmail.com



mailto:ip.dipti@gmail.com
mailto:sskapl.cirp@gmail.com

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court-1 has
ordered the commencement of liquidation of the Shree Sant Kripa Appliances Private Limited on
03.06.2026 (The Order Copy received on 16.06.2026).

Sd/-

Dipti Narayan Mundra

Liquidator of Shree Sant Kripa Appliances Private Limited
IP Reg. No: IBBI/IPA-001/IP-P-02845/2023-2024/14366

AFA validity up to: 31-12-2026

Date: 18.06.2026
Place: Mumbai



24

Briefs

MUMBAI
Naishaa,
Thea storm
into semis

The number one seed

Naishaa Kaur Bhatoye and
second seed Thea Sheth
stormed into the Girls’ U-19
singles semi-finals of the
CCI Yonex Sunrise Mumbai
District Badminton
Championship 2026,
organised by the Cricket
Club of India in association
with the Greater Mumbai
Badminton Association
(GMBA), and played at the
CCl courts. The fancied
and oft-crowned champion
Naishaa called the shots
against Imaam Motorwala
and raced to a 21-6, 21-6
victory in a quarter-final.

MUMBAI

Jerai Fitness
launches ‘Last
One Standing’

Jerai Fitness Limited, a
pioneer in automated
manufacturing of fitness
equipment in India, has
announced the launch of
Last One Standing, a first-
of-its-kind national
strength and endurance
championship, with
Reebok as its merchandise
& fitness accessories
partner. More than just a
fitness competition, the
event is envisioned as a
large-scale movement.

games

Mumbai, Thursday, June 18, 2026

Shafali, Mandhana,
bowlers star as
India-W rout Dutch

Charani scalped 4/19 as India beat
the Netherlands by 95 runs

PTI

LEEDS

Smriti Mandhana and Shafali
Verma slayed a hapless
Netherlands attack to fire
India to 209/5 after which the
bowlers led by Shree Charani
took charge as India won by
95 runs in their second
Women's T20 World Cup
match here on Wednesday.

Chasing a big target of 210
for victory, Netherlands were
never in the game as they
were bowled out for 114 in 17.3
overs.

Shree Charani scalped 4/19
while Shafali Verma picked
3/20 and Nandani Sharma
picked 2/22 as the Indians
completed the demolition job.

Earlier, the Indian opening
duo of Mandhana (74 off 47
balls) and Shafali (55 off 38
balls) shared a 115-run stand
off 70 balls after Netherlands
put the opposition in to bat.

It was a second successive
fifty-plus score for Mandhana
while Shafali completed her

maiden tournament half-cen-
tury.

India made two changes to
their playing eleven, bringing
in Yastika Bhatia for Bharti
Fulmali while replacing
Arundhati  Reddy  with
Nandani Sharma.

Shafali was more aggres-
sive than Mandhana in the
powerplay during which
India collected 59 runs.

The Netherlands bowlers
were all over the place and
Shafali made them pay. Her
aerial drive over extra cover
off pacer Isabel Woning stood
out in the first six overs.

Netherlands captain
Babette de Leede was forced
to make frequent bowling
changes as a result of Shafali's
onslaught.

Myrthe van den Raad could
not make her line right in the
sixth over, conceding as many
as six wides.

Mandhana got into her
element post the powerplay,
stepping out to spinners and
pacers alike.

www.freepressjournal.in/sports

2ND ODI | Gill, Kishan tons, excellent bowling effort help India win by 170 runs

All-round India

v

Ti
LUCKNOW

India put up a tremendous all-
round effort powered by
Shubman Gill and Ishan
Kishan’s hundreds and some
great bowling from Arshdeep
Singh and Gurnoor Brar as
the hosts took an unassailable
2-0 lead in the three-match

ODI series against
Afghanistan in Lucknow, here
on Wednesday.

Chasing a mammoth 403
for victory, Afghanistan were
hardly in the game as they
were bowled out for 232 in
44.3 overs.

Arshdeep and Gurnoor
picked three wickets apiece
while Prince Yadav scalped
two.

Earlier, skipper Shubman
Gill battled oppressive heat
and physical cramps to pro-
duce a magnificent 154, while
Ishan Kishan ended a three-
year wait for an ODI hundred
as India piled up a formidable
402 all  out  against
Afghanistan.

Gill and Kishan (125) put the
visiting bowlers to the sword
with a blistering 224-run
stand for the third wicket off
141 deliveries, laying the foun-

dation for India's imposing
total after being asked to bat.

Continuing with their
experimentation ahead of
next year's World Cup, India
brought in Yashasvi Jaiswal to
open alongside Rohit Sharma,
with Gill dropping down to
number three.

However, the young left-
hander failed to make the
most of the opportunity and
departed for four in the sec-
ond over.

Sharma, meanwhile, looked
in fine touch and produced
glimpses of his vintage best.

The former captain was tim-
ing the ball sweetly and
appeared set for a big score
before being undone by a
Rashid Khan googly that pro-
duced an inside edge that clat-
tered into his stumps for 48.
Gill then took charge of the
innings and rarely put a foot
wrong.

The elegant right-hander
mixed precision with purity of
strokeplay, making batting
appear effortless despite the
challenging conditions. He
batted tactfully and was
severe when the Afghan

clinch series

Scoreboard
India: Y Jaiswal c N
Kharote b M Saleem 4, R
Sharma b R Khan 48, S
Gillc D Rasoolib N
Kharote 154, | Kishan ¢
sub b N Kharote 125, S
lyer cl1Zadran b N
Kharote 26, KL Rahul c |
Zadran b N Kharote O, W
Sundarc R GurbazbR
Khan 19, G Brarc |
Zadran b R Khan 3, A
SinghcR Khanb
Ghazanfar 3, K Yadav (not
out) 3, P Yadav (run out)
5. Extras (LB-8, NB-1,
WD-3) 12. Total (all out,
49.5 overs) 402. Fall of
wickets: 1-9, 2-96, 3-320,
4-360, 5-360, 6-371, 7-
387, 8-392, 9-396
Bowling: A Ghazanfar
10-1-69-0, M Saleem 8-0-
75-1, B Sami 8.5-0-90-0,
N Kharote 10-0-76-4, R
Khan 8-0-48-3, H Shahidi

5-0-36-0.

Afghanistan: R Gurbaz
c Rahul b G Brar 41, |
Zadranc P Yadavb A
Singh 21, S Atal low W
Sundar 42, R Shah c G
Brar b P Yadav 79, D
Rasooli retired hurt

6, H Shahidi b G Brar 4
2, N Kharote b P Yadav 6,
R KhancSharmab A
Singh 12, A Ghazanfar ¢
lyer b ASingh1, M
Saleem b G Brar 9,B
Sami (not out) 2. Extras
(LB-2,NB-2, W-5) 9.
Total (all out, 44.3 overs)
232. Fall of wickets: 1-
52,2-71,3-128, 3-136,
4-140, 5-170, 6-188, 7-190,
8-220,9-232 Bowling: A
Singh 9-0-45-3, P Yadav
7.3-0-56-2, G

Brar 10-0-60-3, K Yadav
10- 0-42-0, W Sundar
7-0-24-1,Y Jaiswal
1-0-3-0

bowlers tried to innovate. He
drove fluently, cruising to his
ninth ODI century, a mile-
stone especially sweet as it
was his first as ODI captain.
Kishan provided the per-
fect support act before dra-
matically shifting gears after

reaching his fifty. The wicket-
keeper-batter registered only
his second ODI century and
his first since the memorable
double hundred against
Bangladesh in December
2022. The left-hander’s knock
was packed with power.

| chess |

GM Iniyan back to winning ways in seventh round

FPJ News Service
MUMBAI

GM Iniyan Pa (pic, right)
got back to his winning ways
in the 7th round, defeating
Aakash Sharadchandra Dalvi
for his 6th win in the
Master’s Section of the 360
ONE Global Chess Festival in
progress at the World Trade
Centre, Mumbai.

With just two rounds
remaining of this Swiss
League tournament, Iniyan
with 6.5 points is a clear 1.5
points ahead of the five-
player pack of Dalvi, Boris
Savchenko, Apoorv Kamble,

Harsh Suresh and Soham
Kamotra.

Viresh Sharnath had been
going great guns in the
Challenger section with six
successive victories but he
was held to a draw in the 7th
round by Nithin Babu. He
has tallied 6.5 points and has
six other players following
behind with 6 points each.
This Category is still wide
open with the players
bunched so closely together.

Top seed in both the
Challengers and Junior
Masters, Madhvendra Pratap
Sharma has been bogged
down by draws in the

Nitish, Belurkar (1/2) draw Sammed Jaykumar, Shete
(1/2); Apoorv, Kamble (1) beat Gorovets, Andrey (0);
Paichadze, Luka (1) beat Fedorov, Alexei (0); Gupta,
Abhijeet (1/2) draw Jain, Kashish Manoj (1/2)

Gorovets and GM Luka
RESULTS: Iniyan, Pa (1) beat Aakash Sharadchandra, Paich‘;dze defeatedlé}M
Dalvi (0); Harsh, Suresh (1/2) draw Soham, Kamotra Alexei Federov.
(1/2); Savchenko, Boris (1) beat Ayush, Sharma (0); Teen prodigif WIM Oshini

Gunawardhana Devindya of
Sri Lanka, needing 1.5 points
to make her WGM norm,
suffered a loss against com-

Challengers Category to trail
much behind with 5 points.
In the Junior Masters
though, Madhvendra is the
sole leader with 6.5 points
while seven players trail
behind with 5.5 points
apiece. Madhvendra too had
notched victories in the first
six rounds and conceded his

patriot IM De Silva LMST and
needs at least one victory
and a draw in the remaining
two rounds.

Dalvi adopted the Nimzo

first draw.

In other notable results in
the Masters Category, the
second board encounter

between Harsh Suresh and Indian Defence against
Soham Komatra ended in a Iniyan and adopted an

draw while GM Boris aggressive stance from the
Savchenko defeated IM initial stages itself. He steam-
Ayush Sharma, IM Apoorv rolled his pawns on the King-

Kamble defeated GM Andrey  side.

PUBLIC NOTICE

”’c,c, Bank| Branch Office: ICICI Bank Ltd. 4/10, Mythree Tower, Bommanhalli Hosur Main Road Bangalore- 560068

The following borrower(s) has/have defaulted in the repayment of principal and interest towards the Loan facility (ies) availed from ICICI Bank. The
Loan(s) has/have been classified as Non-Performing Asset(s) (NPA).
A Notice was issued to them under Section 13(2) of the Securitisation and Re-construction of Financial Assets and Enforcement of Security Interest Act,
2002, at their last known addresses. However, it has not been served and are therefore being notified by way of this Public Notice.

Limited Represented by
Directors Abbubakar
Siddique Allavi, Nafisa
Mala, Ashpak Ahemad
Alvi, Alavi Mala &
Mohammed Ashraf Mala
Flat No. 2C 124, 2nd Floor
Egmore, Bhageeratha
Residency, Marshalls
Road, Chennai- 600008/
‘602305030833

Sr. | Name of the Borrower/ Co- Description of Secured Date of Notice sent/| NPA

No.| Borrower/ Guarantor/ (Loan Asset to be enforced Outstanding as on| Date
Account Number) & Address| Date of Notice

1. | Powerrich Engineering Property:1 As Per The Document No:136/2019 All That Piece And Parcel of The May 21,2026 |02/03/
Erectors India Private Property Comprised In Survey Nos.1605/29 and 1606/2, Measuring A Total Extent of 13 265 75;-34 36/ 2026

Grounds and 1655 Sq. Ft., In Which The Undivided Share of Land (uds) Measuring 1363
Sq. Ft. Is Conveyed, Situated at Door N0.30/13 [old No.125/13], Flat No.2E, Second
Floor, In The Apartment Building Known as “Rajagiri Apartment”, Having A Plinth Built-
up Area of 1363 Sq. Ft. Including Common Areas, Situated at Marshalls Road, Egmore
Village, Within The Registration District of Chennai Central And Sub Registration
District of Periamet Sro. Boundaries For 13 Ground 1655 Sq. Ft. of Land With Building:
North By: R.S.N0.1606/1 South By: R.S. Nos.1605/3, 19 & 22 East By: Marshalls Road
West By: R.S.N0s.1605/22 & 1607/2 Together With All Easement Rights and Pathway
Rights Appurtenant Thereto. Property:2 As Per Document No0.339/2006 All That Piece
and Parcel of The Property Comprised In Survey Nos.1605/29 and 1606/2, Measuring a
Total Extent of 50054 Sq. Ft., In Which The Undivided Share of Land (uds) Measuring
1018.06 Sq. Ft. Is Conveyed, Situated at Door N0.32/11 [old No.124/11], Flat No.2-C,
Second Floor, In The Apartment Building Known as “Bhageertha Residency”, Having A
Plinth Built-up Area of 1551 Sq. Ft. Including Common Areas, Situated at Marshalls
Road, Egmore Village, Within The Registration District of Chennai Central and Sub
Registration District of Periamet. Boundaries For 50054 Sq.ft Land With Building:

North By: R.5.N0.1606/1 South By: R.S. No0s.1605/3, 19 & 22 East By: Marshalls Road
West By: R.5.N0s.1605/22 & 1607/2 Together With All Easement Rights and Pathway
Rights Appurtenant Thereto.

Date: June 18, 2026
@ace: Mumbai

These steps are being taken for substituted service of Notice. The above borrower/s and/or guarantor/s (as applicable) is/are advised to make the
outstanding payment within 60 days from the date of publishing this Notice. Else, further steps will be taken as per the provisions of the Securitisation
and Re-construction of Financial Assets and Enforcement of Security Interest Act, 2002.

Sincerely Authorised Officer
For ICICI Bank Ltd. ~/

realization of Bank's dues.

PN =S

JANA SMALL FINANCE BANK

(A Scheduled Commercial Bank)

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur,
Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002. (SARFAESI ACT)
The undersigned as Authorized Officer of Jana Small Finance Bank Limited has taken over Physical Possession of the schedule property under the SARFAESI Act.
The Authorized Officer of Jana Small Finance Bank Limited, had already conducted multiple public auctions for selling the property, but they turned out to be
unsuccessful as no bids were received. Hence please be informed that if the total outstanding dues in the aforesaid loan account are not paid within Fifteen (15) Days from the
date of this publication of this notice, then the Authorized officer will proceed for sale via private treaty of the property as stated below.
Public at large is informed that the secured property as mentioned in the Schedule are available for sale through Private Treaty, as per the terms agreeable to the Bank for

Standard terms & conditions for sale of property through Private Treaty are as under:

. Sale through Private Treaty will be on "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS".

. The purchaser will be required to deposit 100% of the sale consideration on the expiry of publication of this notice.

. In case of non-acceptance of offer of purchase by the Bank, the amount if any paid along with the application will be refunded without any interest with in the stipulated time.

. The purchaser should conduct due diligence on all aspects related to the property (under sale through private treaty) to his satisfaction. The purchaser shall not be entitled to
make any claim against the Authorized Officer / Secured Creditor in this regard at a later date.

5. The Bank reserves the right to reject any offer of purchase without assigning any reason.

6. The purchaser has to bear all stamp duty, registration fee, and other expenses, taxes, duties, society dues in respect of purchase of the property.

7. Sale shall be in accordance with the provisions of SARFAESI Act / Rules.

Sr. Loan Account

Name of Borrower/ Co-Borrowers

Amount as per 13(2) Demand Notice under SARFAESI Act.

Reserve price for

No. Number private treaty
1 | 33409420000424 1) Mr. Tinku Mukundlal Patwa, Rs.19,57,773/- (Rupees Nineteen Lakh Fifty Seven Thousand Rs.3,00,000/-
33409430000199 2) Mrs. Jyoti Tinku Patwa Seven Hundred and Seventy Three Only) as of 03/06/2025 (Rupees Ten Lakhs Only)

Details of Secured Assets: All the piece and parcel of Flat No.106, 1st Floor B Wing, Total Area Admeasuring 52.32 Sq.metrs Building No.5, Type C 1, Mateshwari
Apartment, Gat No.40/B/11, Kelve East Road, Village Palghar-401401.

33409610000299

2 1) Gulzar Nasiruddin Shaikh,
2) Sugra Gulzar Shaikh

Rs.27,91,415/- (Rupees Twenty Seven Lakhs Ninety One
Thousands Four Hundred Fifteen Only) as of 09/10/2025

Rs.10,00,000/-
(Rupees Ten Lakhs Only)

Details of Secured Assets: All that part and parcel of the Flat No.301, Total Area Admesuring 799 Sq.mtrs. Super Build-up area, on the Third Floor in Wing as Shown in
the Floor plan in the Complex known as "Kashinath Apartment" Constructed of Gaothanl Land bearing House No.GK-01/258, Admeasuring 2421 Sq.ft, Lying being and
situated as Village Gokhiware, Tauka Vasai, District Palghar with the Area of Sub-Registrar of Vasai.

33409420000262

1) Mr. Ravi Vijay Harale,
2) Mrs. Pushpa Vijay Harale

Rs.7,95,879/- (Rupees Seven Lacs Ninety Five Thousand
Eight Hundred Seventy Nine Only) as of 21/09/2025

Rs.3,00,000/-
(Rupees Three Lakhs Only)

Details of Secured Assets: All that piece and parcel of Flat No.403, Admeasuring 35.79 Sq.meters, 407 Sq.feet (Carpet/ Buildup) on the 4th Floor in the D Wing of the
Building No.13 known as "K.M.Residency", Lying and being at Village Pamtembhi, with the Territorial Jurisdiction of Grampachayat Pam, Taluka Palghar and District Palghar
and in the Registration District of Palghar and Sub-District of Palghar and Bounded as on: On the East: Building No.04, On the West: Open Plot, On the South: Resi
Building, On the North: UC Building.

47619430001334

4 1) Mr. Dinesh Chandru Dusija,
2) Mr. Deepak Chandru Dusija,
3) Mr. Chandru Hariram Dusija,
4) Mrs. Kiran Chandra Dusija

Rs.71,51,550.86

(Rupees Seventy One Lakh Fifty One Thousand Five
Hundred Fifty and Eighty Six Paise Only) as of 07/11/2024

Rs.55,00,000/-
(Rupees Fifty Five Lakhs
Only)

Details of Secured Assets: All that piece and parcel of Room No.86, R.C. Barrack No.8, Ground Floor, Area Admeasuring 450 Sq.ft. (Build-Up), Constructed on Land bear-
ing CTS No.26, C.G. Road, behind Old Police Station, of Revenue Village Vadhavali and Taluka Kurla District Mumbai Suburban within the limits of BMC and SRO Kurla,
Chembure (E)-400074. Bounded as on: On East: Chawl, On West: Chawl, On North: Old Police Station, On South: Chawl.

The aforesaid Borrower/ Co-Borrower attention is invited to provisions of section 13(8) of SARFAESI Act for redemption of secured assets mentioned hereinabove by tendering
the aforementioned outstanding dues together with all costs, charges and expenses incurred by the bank before the sale of secured assets.

Correspondence Address: Mr. Kaushik B (Mob. No0.7019949040), Mr. Dilshad Kokne (Mob. N0.9987500711), Mr. Ranjan Naik (Mob. No.6362951653),
email: ranjan.naik@janabank.com. Jana Small Finance Bank Limited, (formerly known as M/s. Janalakshmi Financial Services Pvt. Ltd.), having office at Jana Small
Finance Bank Limited, Modi Plaza, Office No.704/705, Mukund Nagar, Swargate, Opp. Laxminarayan Cinema Hall, Pune-411037.

Date: 17.06.2026, Place: Thane

Sd/- Authorized Officer, Jana Small Finance Bank Limited

PUBLIC NOTICE

NOTICE is hereby given to the general public that our client isinterested to
purchase the Commercial Unit No.112 also known as 12 and Unit No.113
also known as 13 on First Floor Building known as Cama Industrial Estate
of the sunmill compound, Lower Parel-West Mumbai- 400013 Adm area
unitno.112,1200 sq. ft carpet and unit No.113,1200 Sq. ft Carpet Bearing
C.S.No.160 of Lower Parel division (hereinafter referred to as the
"commercial space”).

ALL persons including an individual, a Hindu Undivided Family, a
company, banks, financial institution(s), non- banking financial
institution(s), a firm, an association of persons or a body of individuals
whether incorporated or not, lenders and/or creditors having any
objection, claim, right, title and/or interest in the said commercial space
or any part or portion thereof by way of sale, memorandum of
understanding, exchange, mortgage, pledge, charge, gift, trust,
inheritance, succession, possession, lease, tenancy, maintenance
easement, license, bequeath, share, assignment, lien, attachment,
development rights, right of way, lis pendens, reservation, agreement, FSI
consumption or any liability or commitment or otherwise or demand of
any nature whatsoever are hereby requested to inform the same in
writing, supported with the original documents, to the undersigned
having their office at Unit No.116 at Sunmill compound, Lower Parel-West
Mumbai- 400013 within a period of 15 (Fifteen) days from the date of the
publication of this notice, failing which the claim of such person/s, if any,
will be considered as abandoned, surrendered, relinquished, released,
waived and not binding on our client and appropriate Agreement for Sale
may be executed by our client to purchase the said Commercial space
without any further reference.

Sd/-

Mr. Sujit Tawade

116 Cama Industrial Estate, Sun Mill Compound,
Lower Parel, Mumbai-400013.

Place: Mumbai
Date : 18.06.2026

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHREE SANT KRIPAAPPLIANCES PRIVATE LIMITED

Sl PARTICULARS DETAILS

[@) ) Q)

1. |Name of the corporate debtor Shree Sant Kripa Appliances Private Limited
2. | Date of incorporation of corporate debtor |12/05/2006

3. [Authority under which corporate debtor is |ROC Pune

incorporated / registered

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

. |Address of the registered office and
principal office (if any) of corporate debtor

U32109PN2006PTC128465

o

SYSKA House, office No. S-5, 5th Floor, S.
No.2 Sakorenagar, New Airport Road,Near
Anand, Residency, Pune, Pune,Maharashtra,
India, 411014

- | Date of closure of Insolvency Resolution Process | 03.06.2026

. |Liquidation commencement date of 03.06.2026

corporate debtor (The Order Copy received on 16.06.2026)
Name and registration number of the Ms. Dipti Narayan Mundra,

insolvency professional acting as liquidator | IP Registration No -
IBBI/IPA-001/IP-P-02845/2023-2024/14366
DBS House, 31, Floor-G-2, Plot-31Marzban
Road, Bombay Gymkhana, Fort, Mumbai City,
Maharashtra, 400001

Email Id: ip.dipti@gmail.com

DBS House, 31, Floor-G-2, Plot-31Marzban
Road, Bombay Gymkhana, Fort, Mumbai City,
Maharashtra, 400001

Email Id: sskapl.cirp@gmail.com

o

—

s

©

.| Address and e-mail of the liquidator, as
registered with the Board

10{Address and e-mail to be used for
correspondence with the liquidator

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court-1 has
ordered the commencement of liquidation of the Shree Sant Kripa Appliances Private Limited on
03.06.2026 (The Order Copy received on 16.06.2026).

Date: 18.06.2026 Sd/-
Place: Mumbai Dipti Narayan Mundra
Liquidator of Shree Sant Kripa Appliances Private Limited

IP Reg. No: IBBI/IPA-001/IP-P-02845/2023-2024/14366

AFA validity up to: 31-12-2026

of India

overnment of India Undertaking

gfergst I U Union Bank

RO MUMBAI VASHI: Rupa Sapphire, 3rd Floor,Plot No.12,
Sector 18, Opposite Sanpada Station, Navi Mumbai- 400705
Email:-crld.romumbaivashi@unionbankofindia.bank.in

DILD A ) N m ATION

The under mentioned persons are hereby informed that they have failed to pay off the
liability in the loan accounts. Notices sent to them by Registered Post have been returned
undelivered, to the Bank. They are therefore requested to pay off the liability and other
charges and redeem the pledged securities on or before 24.06.2026 failing which the
said securities will be sold by the Bank in public auction at the cost of the borrower at the
Bank’s premises at 12:00 P.M. on 25.06.2026 or on any other convenient date thereafter
without further notice, at the absolute discretion of the Bank.

Sr Branch Date of Date of Loan Name Address of the
No Loan NPA Number borrower
1 |Alibaug 04/01/2023 |3/04/2024 |54040654 | Nilesh Nemu Pawar Near
(54040) 0000588 | Sevalal Mandir, Shasti Naga
Koliwada,Alibaug-402201
2 | Alibaug 04/03/2023 | 03/04/2024 | 54040654 | Nilesh Nemu Pawar Near
(54040) 0000644 | Sevalal Mandir, Shasti Naga
Koliwada, Alibaug-402201
3 | Airoli Station | 5/12/2023 | 13/09/2025 | 04712654 | Lahu Rajaram Dhanawade
Road (04712) 0000126 F/9/3 Room No 301
Gharonda Sec 9 Ghansoli
Navi Mumbai-400701
4 | Airoli Station | 18/08/2023 | 21/03/2025 | 04712654 |  Avinash Vitthal Shelar
Road (04712) 0000088 Rama Smruti House No
469 4th floor R No 402 Near
Hanuman Mandir Sector
19B Koparkhairane Navi
Mumbai-400709
5 | Damodar 30/06/2023 |28/09/2024 |02381663 | Mohamda Sadiq Ashfaq
Park 0000033 Khan Room No 31
Ghtkopar(W) Mohammad D Khalil
(02381) Chawl Near Power House
Nityanad Nagar Ghatkopar
West-400086
Sd/-
Date :17.06.2026 Officer/Manager

Union Bank of India

Form No. 3 [See Regulation-13 (1)(a)]

DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)
1st Floor, MTNL Telephone Exchange Building, Sector-30 A, Vashi, Navi Mumbai- 400703

Case No.: OA/63/2026 Exh. No. 9

Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A)
of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1993.

CANARA BANK
/5
JAYSHREE AGRO INDUSTRIES

To,

1. Jayshree Agro Industries, D/w/s/o- Mr Vinja Ram, Shop No. 8 Anshi Plaza
Devdal Village Sagpada Naka Vasai Palghar Maharashtra 401208, Thane,
Maharashtra-421303.

2. Vinja Ram, Flat No. 101 1st Floor AWing Mercury Chinchghar Wada Chinchghar
Palghar, Palghar, Maharashtra -401403.

SUMMONS

WHEREAS, OA/63/2026 was listed before Hon'ble Presiding Officer/Registrar on

17/03/2026.

WHEREAS this Hon'ble Tribunal is pleased to issue summons/ notice on the said

Application under section 19(4) of the Act, (OA) filed against you for recovery of debts

of Rs. 2193045.04/- (application along with copies of documents etc. annexed).

In accordance with sub-section (4) of section 19 of the Act, you, the defendants are

directed as under:-

(i) To show cause within thirty days of the service of summons as to why relief prayed
for should not be granted;

(i) To disclose particulars of properties or assets other than properties and assets
specified by the applicant under serial number 3A of the original application;

(iii) You are restrained from dealing with or disposing of secured assets or such other
assets and properties disclosed under serial number 3A of the original application,
pending hearing and disposal of the application for attachment of properties;

(iv) You shall not transfer by way of sale, lease or otherwise, except in the ordinary
course of his business any of the assets over which security interest is created
and/ or other assets and properties specified or disclosed under serial number 3A
of the original application without the prior approval of the Tribunal;

(v) You shall be liable to account for the sale proceeds realised by sale of secured
assets or other assets and properties in the ordinary course of business and
deposit such sale proceeds in the account maintained with the bank or financial
institutions holding security interest over such assets.

You are also directed to file the written statement with a copy thereof furnished to the

applicantand to appear before Registrar on 15/07/2026 at 10:30A.M. failing which the

application shall be heard and decided in your absence.

Given under my hand and the seal of this Tribunal on the date: 18/05/2026.

Note :Strike out whichever is not applicable.

Signature of the Officer Authorised to issue summons.
Sd/-
Sanjai Jaiswal, Registrar,

DRT -lll, Mumbai
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NOTICE TO SHAREHOLDERS
SPECIAL WINDOW FOR TRANSFER AND
DEMATERIALISATION (DEMAT) OF PHYSICAL SHARES

Pursuant to SEBI Circular No. H0/38/13/11(2)2026-MIRSD-POD/ 1/3750/2026 dated
January 30, 2026, shareholders are informed that a Special Window for transfer and
dematerialization (demat) of physical shares has been opened only for those investors
who had purchased physical shares of Network18 Media & Investments Limited
(“the Company”) prior to April 01, 2019, and:

(a) had notlodged the shares for transfer; or
(b) had lodged the shares for transfer, but the same were rejected, returned, or not
attended to due to deficiencies in documentation.

Kindly note that request(s) which are accompanied by original share certificate(s)
alongwith transfer deed(s) and other supporting documents will only be considered
under the Special Window.

This facility will be available to the eligible shareholders till February 4, 2027. The
Securities so transferred shall only be credited to transferee’s demat account and shall
be subject to a lock-in-period of one year from the date of registration of transfer.

Shareholders wishing to avail of this Special Window may contact the Company’s
Registrar and Transfer Agent, KFin Technologies Limited (Unit: Network18 Media &
Investments Limited), having their address at Selenium, Tower-B, Plot Nos. 31-32,
Gachibowli, Financial District, Nanakramguda, Hyderabad — 500032. Queries may be
addressed to nwminvestor@kfintech.com

For Network18 Media & Investments Limited

Sd/-
Shweta Gupta
Place : Mumbai Company Secretary &
Date : June 18, 2026 Compliance Officer




